BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL EASTERN ZONE 4
~ BENCH KOLKATA, WEST BENGA ‘
Execution Application No.01/2024/EZ
O.A. No. 166 of 2022
In the matter of:

VETERANS FORUM FOR TRANSPARENCY IN PUBLIC LIFE

...... Petitioner
Versus
STATE OF BIHAR & Ors
..Respondents.
INDEX

Part.ic-ulars Annexures = , Page No. j

Additional Report Affidavit on behalf of the ;

respondent no. 6 i 1 '4

Copy of the letter No. 136 dated-08.01.2025 -A- coll

and photograhs of work in progress o 5-13 J

— ————y

8336835229;
legumjure@gmial.com




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL EASTERN ZONE
Execution Application No.01/2024/EZ
0O.A. NO. 166 of 2022

In the matter of:
VETERANS FORUM FOR TRANSPARENCY IN PUBLIC LIFE
....Petitioner

Versus

STATE OF BIHAR & Ors
.. Respondents.

L R L E ket AR

Additioonal Report Affidavit on behalf of the respondednt no. 6

1, Yatendra Kumar Pal, S/O Ramesh Chandra Pal aged about 32 years, by faith Hindu, by occupation Service,

worling for again at Deputy Development Commissioner, cum Chief Executive Officer, Zila Parishad, Saran,

Bihar,, do hereby solemnly affirm and say follows:

1. That|am the authorised signatory of the respondent no. 6 and | am competent to make and affirm

this instant affidavit. | am well acquainted with the facts and circumstances of the instant matter.

- That the present execution application has been filed by applicant for execution of order dated
01.08.2024 passed. by the Hon’ble bench in Execution Application No. 01/2024/EZ arising out of
Original Application No. 166/2022/EZ was disposed with the separate directions to concerned
respondents.

.~ The affidavit of the respondent no. 6 was filed giving details of the status and progress of work. In
addition to the said affidavit the answering respondent no. 6 would like to place on record the letter
no. 136 dated- 08.01.2025 and photographs at site by which the answering respondent no. 6 wants
to place on record that the work is in progress and funrds have been fransferred to the contractor.
Copy of the letter no.136 dated- 08.01.2025.

along with it googd@translation are annexed herewith and marked with letter-A  Colly

4. That the aforesaid facts & circumstances it is very much clear that the District Board is sincere in

ents made in Paragraphs 1 to 2 are true to my personal knowledge, whereas those

phs 3 are based on the records.
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Translation Copy

" Zilla Parishad, Saran Chhapra. Letter No. 13.6/ Dated 04/08/25

Sender,
Assistant Engineer, Zilla Parishad, Saran, Chhapra.

To,
Deputy Development Commissioner
Chief Executive Officer, District Council, Saran Chhapra.

Subject: Regarding progress report on the construction of RCC Box Drain from the house of Late BK Singh in
village Tadi under Sadha Panchayat of Sadar Block via Shiv Temple to Prabhunath Nagar Guest Marriage Hall.

Sir,

Regarding the above mentioned subject, it is to be reported that by the order of the Zila Parishad, No. 745 dated
23.05.2023, administrative approval of Rs. 1,29,74,000.00 (one crore thirty nine lakh seventy four thousand) has
been approved for the subject work under the Sixth State Finance Commission Development Fund. In which there
is a provision for the construction of RCC Box Drain in a length of 750m. Against which, about 560m i.e. 75% of
the drain work has been done, the remaining 190m length (25%) drain work is remaining, which is in progress.
Photo attached for evidence. ;

Yours truly

Assistant District Council Saran, Chhapro.
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